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Even police officials are not safe, says NHRC
 

DECEMBER 04, 2018 

Issues notice to U.P. govt., seeks report within four weeks

Describing the Bulandshahr
National Human Rights Commission on Tuesday issued notices to the
Pradesh government and the police over th
Subodh Kumar Singh, at the hands of a mob on Monday.
 
The NHRC said it had taken
following rumours of alleged cow slaughter. Issuing notices to the U.P. Chief 
Secretary and the Director
including on the action taken against the attackers, within four weeks.
 
“The reported incident is indicative of y
rampaging by the unruly mob exposing lawlessness and the failure of the 
administration to tackle sensitive issues and situations,” an NHRC statement read.
 
The NHRC added that it appeared that even police official
killed by lawless elements. “Right to Life in the instant incident have been grossly 
violated, which is a matter of concern for the Commission,” it said.
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

Even police officials are not safe, says NHRC 

Issues notice to U.P. govt., seeks report within four weeks 

Describing the Bulandshahr incident as yet another instance of lawlessness, the 
National Human Rights Commission on Tuesday issued notices to the

government and the police over the death of two people, including Inspector 
Subodh Kumar Singh, at the hands of a mob on Monday. 

The NHRC said it had taken suo motu cognisance of media reports about the killings 
of alleged cow slaughter. Issuing notices to the U.P. Chief 

Secretary and the Director- General of Police, the NHRC sought detailed reports, 
including on the action taken against the attackers, within four weeks.

“The reported incident is indicative of yet another incident of violent protest and 
rampaging by the unruly mob exposing lawlessness and the failure of the 
administration to tackle sensitive issues and situations,” an NHRC statement read.

The NHRC added that it appeared that even police officials were not safe and could be 
killed by lawless elements. “Right to Life in the instant incident have been grossly 
violated, which is a matter of concern for the Commission,” it said.
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Bulandshahr violence: NHRC notices to Uttar Pradesh government, 
DGP over killing of police inspector, youth
 

Dec 04, 2018 

Bulandshahr violence: A day after the shocking incident, heavy security was 

deployed in the area and tension spiralled as the angry families of t

demanded justice for their kin.

 
New Delhi: The National Human Rights Commission (NHRC) sent notices to the Uttar 
Pradesh government and the state's police chief Tuesday over the killing of a police 
inspector and a 20-year-old man in an incident of mob violence in Bulandshahr over 
alleged cow slaughter. A day after the shocking incident, heavy security was deployed 
in the area and tension spiralled as the angry families of the victims demanded 
justice for their kin. 
 
"The NHRC has taken suo motu cognisance of media reports and issued notices to 
the Uttar Pradesh chief secretary and the director general of police, seeking a detailed 
report, including action taken against the miscreants in connection with the 
incident," a senior official of the rights panel told PTI.
 
Inspector Subodh Kumar Singh, who h
case initially, and 20-year
rampaging mob protesting against alleged illegal cow slaughter, torched a police post 
and clashed with the police personnel.
 
The commission, in the notices, has observed that it is "indicative of yet another 
incident of violent protest and rampaging by an unruly mob, exposing lawlessness 
and failure of the administration to tackle sensitive issues and situations". Four 
persons have been arrested in connection with the incident so far.
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NHRC issues notice to UP, seeks report on Bulandshahr violence
 

IANS  |  New Delhi Last Updated at December 4, 2018 18:51 IST

The NHRC on Tuesday issued a notice to the
detailed report on action taken ove
a young man in a violence in
rampage. 

Taking suo motu cognizance of media reports, the
Commission (NHRC) issued notices to the
Police of Uttar Pradesh. It asked them to submit a detailed report within four weeks 
on the action taken against the mis
the families of the deceased persons.

Violence had broken out in
carcasses that right-wing organisations claimed were of cows, an animal revered by 
the Hindus. 

"The Commission has observed that the reported incident is indicative of yet another 
incident of violent protest and rampaging by the unruly mob exposing lawl
and failure of the administration to tackle the sensitive issues and situations," an 
official statement said. 

"The contents of the media reports
to be safe and can be easily eliminated at free will of the uncontrolled lawless 
elements. Right to Life of the deceased persons in the instant incident have been 
grossly violated, which is a matter of concern for 

The panel said that the ensuring safety of the public property and lives of its citizens 
was the prime duty of the state.

"The Commission expects effective and prompt action from the state authorities in 
such situations so that a strong message could be given to the violators of the law," it 
said. 

 
 
 
 
 
 
 
 
 
 

 
NHRC issues notice to UP, seeks report on Bulandshahr violence

Last Updated at December 4, 2018 18:51 IST 

The NHRC on Tuesday issued a notice to the Uttar Pradesh government seeking a 
detailed report on action taken over the killing of Inspector Subodh Kumar Singh

olence in Bulandshahr in the state after cow vigilantes went on a 

Taking suo motu cognizance of media reports, the National Human Rights 
(NHRC) issued notices to the Chief Secretary and the Director General

It asked them to submit a detailed report within four weeks 
on the action taken against the miscreants, and relief and rehabilitation provided to 
the families of the deceased persons. 

Violence had broken out in Bulandshahr after alleged recovery of some anim
wing organisations claimed were of cows, an animal revered by 
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incident of violent protest and rampaging by the unruly mob exposing lawl
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elements. Right to Life of the deceased persons in the instant incident have been 
grossly violated, which is a matter of concern for the Commission," it added.
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NHRC pulls up UP Government over Bulandshahr violence
National Human Rights Commission has sought detailed report of the incident that claimed 

two lives including a police officer.

 
December 4, 2018 
 

The National Human Rights Commission has taken suo motu cognizance of 
Bulandshahr violence and served notice to Uttar Pradesh Government. The 
commission issued a notice to Chief Secretary and the Director General of Police of 
Uttar Pradesh calling for a detailed report within four weeks. The commission has 
also sought information about action taken against the miscreants and relief and 
rehabilitation provided to the families of the deceased.
 
The commission observed that the viol
lawlessness in the state and exposed the failure of the administration. The incident 
suggested that even police officers are not safe and can be eliminated at free will by 
an unruly mob. 
 
NHRC slammed the state 
guard the public property and lives of citizens. The commission said it expects 
effective and prompt action from the state authorities.
 
A police officer along with a civilian was killed in
Bulandshahr's Syana on December 4.
 
The clashes took place after the police 
people that were protesting against illegal animal slaughter.
 
A senior police officer said that locals came across body parts of a cow and its 
progeny in a jungle in the Mahaw village.
 
The protesters had blocked Bulandshahr
reached the scene of protest and tried to reason with the angry protesters.
 
 
 
 
 
 
 
 
 
 
 
 

NHRC pulls up UP Government over Bulandshahr violence
National Human Rights Commission has sought detailed report of the incident that claimed 

officer. 

The National Human Rights Commission has taken suo motu cognizance of 
Bulandshahr violence and served notice to Uttar Pradesh Government. The 
commission issued a notice to Chief Secretary and the Director General of Police of 

tar Pradesh calling for a detailed report within four weeks. The commission has 
also sought information about action taken against the miscreants and relief and 
rehabilitation provided to the families of the deceased. 

The commission observed that the violence, widely covered by the media, underlined 
lawlessness in the state and exposed the failure of the administration. The incident 
suggested that even police officers are not safe and can be eliminated at free will by 

 government by reminding it that it is its prime duty to 
guard the public property and lives of citizens. The commission said it expects 
effective and prompt action from the state authorities. 

A police officer along with a civilian was killed in clashes that took place in 
on December 4. 

The clashes took place after the police officers tried to placate any angry group of 
people that were protesting against illegal animal slaughter. 

A senior police officer said that locals came across body parts of a cow and its 
progeny in a jungle in the Mahaw village. 

ed Bulandshahr-Garh highway. Senior police officers soon 
reached the scene of protest and tried to reason with the angry protesters.
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Bulandshahr violence: NHRC issues notice to UP Government over 
two deaths 
NHRC has sought a detailed report from the UP Government over alleged killings in 
Bulandshahr. 

Bulandshahr: The National Human Rights Commission of India (NHRC) on Tuesday 
issued a notice to the Yogi Adityanath
Monday's violence in Bulandshahr district and alleged killing of two people by a 
violent mob over suspicion of cow slaughter.
 
News agency ANI reported that the NHRC issued the notice to the Government of 
Uttar Pradesh over reports of killing of two persons, including a police officer, in the 
violent agitation over alleged cow slaughter in Bulandshahr on Monday.
 
As tensions ran high in the region, state's Governor Ram Naik on Tuesday said that 
the violence in Bulandshahr was ''condemnable.''
 
''UP CM has given orders for a probe. I hope the truth will be out in two days as he 
said. Strict action will be taken against those who committed this crime. Whatever 
may be the reason, such incidents can’t be allowed,'' Gove
 
Dinesh Sharma, Deputy Chief Minister of Uttar Pradesh, said, ''the government is 
taking proper steps and an order for investigation has been given. Stringent actions 
will be taken against the culprits.''..
 
Amid criticism over declining la
Minister today called a meeting of top officials in the evening to review the situation.
Inspector Subodh Kumar Singh, who had initially probed the 2015 lynching of Dadri 
resident Mohammed Akhlaq over rumo
old man identified as 'Sumit'
 
Meanwhile, the last rites of the slain policeman were conducted at his residence in 
Etah on Tuesday. Ahead of that Singh's family
department officials paid their last tributes to the deceased Inspector at his residence 
in Etah.  
 
Three persons were arrested for their alleged involvement in mob violence that broke 
out after cow carcasses were found
triggering panic in the region.
 
At least twenty-seven people have been named in the FIR, registered around 3 AM 
following the violence on Monday, while cases have been lodged against 50 to 60 
unidentified people, police officials said.
 
Of the 27 named, at least four are workers and functionaries of right
organisations, including the Bajrang Dal, officials said.
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may be the reason, such incidents can’t be allowed,'' Governor Naik said.

Dinesh Sharma, Deputy Chief Minister of Uttar Pradesh, said, ''the government is 
taking proper steps and an order for investigation has been given. Stringent actions 
will be taken against the culprits.''.. 
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Three persons were arrested for their alleged involvement in mob violence that broke 
out after cow carcasses were found strewn in a jungle, resulting in the two deaths 
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The main accused in the case is Bajrang Dal district convenor Yogesh Raj, who has 
not been arrested, officials said.  
 
Subodh Kumar Singh, who was posted at the Siana Police Station, had received 
injuries from hard and blunt objects, Additional Director General of Police (Law and 
Order) Anand Kumar had said while briefing reporters. 
 
The wife of deceased UP Police Inspector Subodh Kumar Singh, who was attacked by 
a violent mob and killed in Bulandshahr on Monday, said that her family will get 
justice only when those who killed her husband meet the same fate. 
 
Singh's teary-eyed wife told media that her husband worked with utmost sincerity 
and honesty and took all the responsibility on himself. She added that it was not the 
first time that Singh was attacked while discharging his duties. 
 
''He worked with utter honesty and took all the responsibility on himself. This is not 
the first incident, he had faced bullet injury twice before. But now, nobody is giving 
him justice. Justice will be done only if his killers are killed,'' Singh's wife said. 
 
The deceased policeman's son Abhishek said that his father wanted him to be a good 
citizen who doesn't incite violence in society in the name of religion. 
 
"My father has lost his life in this Hindu-Muslim dispute. Whose father is next?" he 
asked tearfully. 
 
Abhishek said that he last spoke to his father when he phoned him to inquire 
whether he had studied and eaten.  
 
Demanding "martyr" status for the slain Inspector, who was one of those who probed 
the 2015 lynching of Mohammed Akhlaq in Dadri, his sister alleged that his killing 
was a conspiracy of the police. 
 
"My brother was killed in a police conspiracy as he was probing a cow slaughter 
case... He should be given martyr status and a memorial should be constructed in 
his name in our native place," Sunita Singh told reporters. 
 
"The cow is our mother, I accept it. My brother has given his life for the cow. The CM 
used to chant 'gau.. gau.. gau'.. Why can't he come for 'gau raksha'?" an emotional 
Sunita Singh said while hitting out at Chief Minister Yogi Adityanath. 
 


